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Through this application review of the order dated

21.1.2002 has been sought., This review application is being

disposed of by Circulation.

20 We have carefully gone through the application,

Aprlicant for review has tried, in fact, to reargue the case

even thoucgh all the.points raised by his learned counsel during
the course of arguments have already been considered, The scope
of review of application is very limited and according to us

no case has been made for review of the Grder dated 21,1.2002

as we do not f£ind any error apparent on the face of record.

g% The review application is accordingly rejected.
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